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Sub'letting of Accommoda tion A) lotted 
to Government Employ('cs 

*482. KUMARI PUSHPA DEVI 
S NO : Will the Minister of WORKS 
AND HOUSING be pJea ed to.state : 

(a) whether it i a fact that a large 
number of Government employees have 
~IJlPl ely sublet Government accom-

modation allott d to th m ither in 
General Pool or in Special Pool; 

(b) whether Government have in-
quired into this matter in detail; 

(c) if 0, number of Govcrnm nt 
mployees who have been found ub-

letting Gov rnmen t accommodation dur-
ing the last ix months; 

(d) whether Government propo e 
to check ration cards, CGH cards and 
other documentary proof of tho e tay· 
ing in Government accommodation; 
and 

(e) if nol what other measures 
have been adopted by Government to 
check such ill gal sub! tting in Govern-
ment colonies ? 

PARLIAMEN-
SPORTS AND 

WORKS AND OUSING (SHRI 
BUTA SINGH) : (a) and (b) Subl tting 
of Govcrnm n1 commodation in 
G ncral Pool and other pools conti oIled 
by Directorat e of Eslat come to 
not ice either on the ba is of complaint 
or through period i al surpri survey 
of quarters by the officers of Di recto-
rat of tate and these are enquired 
into. 

(c) During the period eptember, 
1982 to ,b ., 83 .. subletting of quar-
ters/garages was proved against 302 
employees and appropriate penalties 
under the rules were imposed. 

(d) and () Documents such as 
Ration Card , C.G.H.S. Card and other 
documentary proof of persons staying 
in Government Accommodation are 
checked either while investigating sub-
leting complaints or at the time of 
periodical surprise survey. 
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